NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6™ FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU

DAILY CAUSE LIST DATED 28.07.2021 (WEDNESDAY)

CHENNAI BENCH (VIRTUAL MODE)

10.30AM

In the Court of Hon’ble Mr. Justice Venugopal M, Member (Judicial) and Hon’ble Mr. V. P. Singh, Member (Technical)

For Hearing (Part Heard)

S. | Case No. Name of the parties Counsel for Appellants | Counsel for Respondents
No.
1. | Comp App Devas Multi Media Private Limited Anuradha Dutt Arjun Krishnan
(AT) (CH) Vs Ananth Merathia Poornima Hatti
No.17/2021 Antrix Corporation Limited & anr R1
(PH) K. Ramanamoorthy
K Latha Parimalavadhana
Sanjay Shorey — R2
2. | Comp App Devas Employees Mauritius P Ltd Anuradha Dutt Arjun Krishnan
(AT)(CH) No. |V Ananth Merathia Poornima Hatti
24/2021 Antrix Corporation Ltd & 2 ors R1

K. Ramanamoorthy
K Latha Parimalavadhana
Sanjay Shorey — R2

For admission (After notice)

(AT)(CH)(Ins)
No. 106/2021

Vs
Bijoy Prabhakaran Pulipra & another

Ramalingam VA

S. Case No. Name of the parties Counsel for Appellants | Counsel for Respondents
No.
3. | Comp App GE Capital Global energy Investments BV Tine Abraham Avinash Krishnan Ravi
(AT)(CH) Vs Dwarakesh Prabhakaran | Nitin Pavluri
(Ins) SEW & Prasad Jointventure & anr
N0.96/2021
4. | Comp. App Bijoy Prabbhakaran Pulipra Bijoy Prabbhakaran E. K .Kumaresan
(AT)(CH) (Ins) Vs Pulipra
No.42/2021 State Tax Officer(Works Contract
5. Cochin Pharma Hari Kumar G Nair Bijoy P Pulipra R1
Comp App. Vs Ramalinga VA Pradeep Joy
(AT)(CH)(Ins) | Bijoy Prabhakaran Pulipra &another Abhirami Dinesh R2
No. 98/2021
6. | Comp App. Oriol Health Care Hari Kumar G Nair Bijoy P Pulipra R1
(AT)(CH)(Ins) | Vs Ramalinga VA Pradeep Joy
No. 99/2021 Bijoy Prabhakaran Pulipra &another Abhirami Dinesh R2
7. | Comp App. Rathnam & co Hari Kumar G Nair Bijoy P Pulipra R1
(AT)(CH)(Ins) | Vs Ramalinga VA Pradeep Joy
No. 100/2021 | Bijoy Prabhakaran Pulipra &another Abhirami Dinesh R2
8. | Comp App. Universal Pharma Distributors Hari Kumar G Nair Bijoy P Pulipra R1
(AT)(CH)(Ins) | Vs Ramalingam VA Pradeep Joy
No. 101/2021 | Bijoy Prabhakaran Pulipra &another Abhirami Dinesh R2
9. | Comp App. Advanced Medical Technologies Hari Kumar G Nair Bijoy P Pulipra R1
(AT)(CH)(Ins) | Vs Ramalingam VA Pradeep Joy
No. 102/2021 | Bijoy Prabhakaran Pulipra &another Abhirami Dinesh R2
10. | Comp App. Bruklyn Associates Hari Kumar G Nair Bijoy P Pulipra R1
(AT)(CH)(Ins) | Vs Ramalingam VA Pradeep Joy
No. 103/2021 | Bijoy Prabhakaran Pulipra &another Abhirami Dinesh R2
11. | Comp App Varghese & Co Harikumar G Nair Bijoy P Pulipra R1
(AT)(CH)(Ins) | Vs Ramalingam VA Pradeep Joy
No. 105/2021 | Bijoy Prabhakaran Pulipra & another Abhirami Dinesh R2
12. | Comp App Topcare Surgicals Harikumar G Nair Bijoy P Pulipra R1

Pradeep Joy
Abhirami Dinesh R2




13.

Comp App
(AT)(CH)
(Ins) No.
149/2021

Orlem Pharm P Limited
V
PVS Memorial Hospital P Ltd & 2 others

Hari Radhakrishnan
G. Derrick Sam

Bijoy P Pulipra R2

For Directions

S. | Case No. Name of the parties Counsel for Appellants | Counsel for Respondents
No.
14. | Comp App M. Appayya & 4 ors Anshuman Sharma S. Chidambaram Arpit
(AT) No 184 \% Shukla R1-R4
/2019 in 1A M. Chandra Sekhar Rao & 8 ors
No. 2765 of
2020 TR
15. | Comp App Logwell Logistics and Aviation Services | Ms. Madhurika Ray Ajay Kumar M
(AT) (Ins) No | (OPC) P Ltd Uddaym Mukherjee
813/2020 TR |V
Velankani Electronics P Limited
16. | Comp App Vamsidhar Maddipatla & Anr R.V. Yogesh Abhijit Sinha & Adhithya
(AT) No \Y Snigdha Singh Sukula—R1, R3 & R6
108/2020 TR Teckbond Laboratories P Ltd & Ors. Kailash Jaiswal — R2, R4 &
R5
Copy to:

1. Notice Board
2. Website: www.nclat.nic.in
For Assistance,

1.Dy.Registrar

- PH No. : 044-2888 0443
CELL  :9868947517

2.Asst.Registrar - PH No. : 044-2888 0500

CELL  :9444687246

By the order of Hon’ble Member (J)

(Chennai Bench)


http://www.nclat.nic.in/

